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Roy, JJ.), 2022 SCC OnLine SC 2486 
Mepung Tadar Bage, Member, Arunachal Pradesh Public Service Commission, In re, (Dr D.Y. 
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Mahendra v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 5844 
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All 5846 
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Nagar Palika Parishad v. State of U.P., (Manoj Kumar Gupta and Arun Kumar, JJ.), 2025 SCC 

OnLine All 5866 
Nanhe Pandey v. State of U.P., (Vivek Kumar Birla and Pramod Kumar Srivastava, JJ.), 2025 SCC 

OnLine All 5845 
Pratibha Yadav v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC OnLine All 5856 
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Ram Singh Pal v. State of U.P., (Manju Rani Chauhan, J.), 2025 SCC OnLine All 5859 
Rashmi Asthana v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC OnLine All 5852 
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Susheel Kumar Singh v. Union of India, (Manoj Kumar Gupta and Arun Kumar, JJ.), 2025 SCC 

OnLine All 5871 
Sushil Kumar v. State of U.P., (Rajnish Kumar and Rajeev Singh, JJ.), 2025 SCC OnLine All 5850 
Vandana Singh v. State of U.P., (Manju Rani Chauhan, J.), 2025 SCC OnLine All 5862 

  
Andhra Pradesh High Court   [13] 

Aditya Pratap Shahi v. CBI, (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3285 
Dagumati Venka Reddy v. M. Nagamani, (Venuthurumalli Gopala Krishna Rao, J.), 2025 SCC 

OnLine AP 3291 
Fatima Usman Chaudary v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3286 
Kasula Peda Guravaiah v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 3287 
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Nekkanti Sravan Kumar v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine 
AP 3288 

Nellore Progressive Union v. Town Hall Trust Board, (Challa Gunaranjan, J.), 2025 SCC OnLine 
AP 3281 

Pochareddy Chandrasekhar Reddy v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine 
AP 3284 

Pujyam Seshanjaneya Rajesh v. New India Assurance Co. Ltd., (Challa Gunaranjan, J.), 2025 SCC 
OnLine AP 3289 

S. Ranganayakulu v. Union of India, (Challa Gunaranjan, J.), 2025 SCC OnLine AP 3282 
Tallapaneni Lakshmidevi v. State of A.P., (Tarlada Rajasekhar Rao, J.), 2025 SCC OnLine AP 3293 
Tallapaneni Ramulamma v. State of A.P., (Tarlada Rajasekhar Rao, J.), 2025 SCC OnLine AP 3292 
Toyota Kirloskar Motor (P) Ltd. v. L. Suni Reddy, (B. Krishna Mohan and A. Hari Haranatha Sarma, 

JJ.), 2025 SCC OnLine AP 3283 
  
Bombay High Court   [7] 

CIT v. Dr. Balabhai Nanavati Hospital, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 
SCC OnLine Bom 3177 

Durreshhewar Ghulam Jilani v. State of Maharashtra, (Vibha Kankanwadi and Sanjay A. 
Deshmukh, JJ.), 2025 SCC OnLine Bom 3176 

Mumbai Metropolitan Region Development Authority v. Union of India, (Revati Mohite Dere and 
D.R. Neela Gokhale, JJ.), 2025 SCC OnLine Bom 3180 

Pansn Construction & Developers (P) Ltd. v. Zaphna Properties (P) Ltd., (R.I. Chagla, J.), 2025 
SCC OnLine Bom 3178 

Sanjay Baban Ughade v. State of Maharashtra, (Neeraj P. Dhote, J.), 2025 SCC OnLine Bom 3175 
Vijeyendra v. State, (Bharati Dangre and Nivedita P. Mehta, JJ.), 2025 SCC OnLine Bom 3174 
Vyom Dipesh Raichanna v. Union of India, (M.S. Sonak and Advait M. Sethna, JJ.), 2025 SCC 

OnLine Bom 3179 
  
Calcutta High Court   [103] 

Ahona Chakraborty v. State of W.B., (Bibhas Ranjan De, J.), 2025 SCC OnLine Cal 7732 
Ananta Kumar Roy v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 7822 
Anil Kumar Ghosh v. State of W.B., (Saugata Bhattacharyya, J.), 2025 SCC OnLine Cal 7787 
Anuj Bala v. Union of India, (Kausik Chanda, J.), 2025 SCC OnLine Cal 7815 
Archana Narjary v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 7770 
Arnab Sengupta v. State of W.B., (Bibhas Ranjan De, J.), 2025 SCC OnLine Cal 7733 
Arpita Adhikary v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 7789 
Artery Sarkar v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 7771 
Arup Banerjee v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 7769 
Asim Mula v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 7774 
Azizur Rahaman v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 7803 
Bapai Saha v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 7763 
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Bina Saha v. Union of India, (Aniruddha Roy, J.), 2025 SCC OnLine Cal 7762 
Bipradip Saha v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 7761 
Biswajit Das v. State of W.B., (Sabyasachi Bhattacharyya and Uday Kumar, JJ.), 2025 SCC 

OnLine Cal 7829 
Chumki Saha v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 7777 
DA3Malls LLP v. Inspector General of Registration & Commr. of Stamp Revenue, (Aniruddha Roy, 

J.), 2025 SCC OnLine Cal 7767 
Dal Bahadur Kami v. State of W.B., (Aniruddha Roy, J.), 2025 SCC OnLine Cal 7808 
Dibakar Bhattacharya v. State of W.B., (Sabyasachi Bhattacharyya and Uday Kumar, JJ.), 2025 
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